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DEWAN HOUSING FINANCE CORPORATION LIMITED

7
National Office: HDIL Towers, B-Wing, 6th & 8th Floor, Anant Kanekar Marg
_ Bandra (East}, Mumbal - 400 051.
Branch office: DHFL, Dreams Madl, first Floor, L8.S Marg, Bhandup (West],
Mumbai ~ 406078
DEMAND NOTICE

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement Of Security interest Act,
2007 read with Rule 3 (1) of the Security Interest (Enforcement) Rules, 2002. The undersigned is the Authorised Officer of
Dewan Housing Finance Corporation Ltd.(DHFL) under Securitisation And Reconstruction Of Financial Assets And
Enforcement of Security Interest Act, 2002 {the said Act), In exercise of powers conferred under Section 13(12) of the said

Act read with Rule 3 of the Security Interest (Enforcemant) Rules, 2002, the Authorised Officer hasissued Demand Notices
uider section 13(2) of the s3id Act, calling upon the following Borrower(s) the “said Borrower(s}", to repay the amounls
mentioned in the respective Demand Noticels) issued to them that are also given below. In tonneciion with above, Notice
is hereby given, onice again, to the said Borrower(s) to pay to DHFL, within 60 days from the pubfication of this Notice, the
amounts indicated herein below, together with further interest 25 detailed in the said Demand Netice(s), from the date{s).

mentioned below till the date of payrnent and/or realization, payable under the loan agreement read with other

documents/writings, if any, exccuted by the said Borrower(s). As sacurity for due repayment of the loan, the following

assets have been mortgagedto DHFL by the said Borrower{s| respectively.

FORM A
Public Announcement
(Under Regutation 6 of the y and ptcy Board of India
Resolution Corporate Persons) Regulations, 2016)

Process for
FOR THE ATTENTION OF THE CREDITORS OF
ARKAY INTERNATIONAL FINSEC LIMITED

Relevant Particulars

1, | Name of corporale debtor ARKAY INTERNATIONAL FINSEC LIMITED
Date ol pr yr Seplomber 22,185

r=
i

Companies Acl Magisirar of Companies,
Ragasthan, Jaipus

Aoty under Wi caposle 0 &
registere

P

4. |Corporata Identity No. / Limited Linbiiity
Idestfication No. of corporate deblor

UBT120R)1985PLEO10TT6

1. Uttar Pradesh Metro Rail Corporation Lid. invites open bids through

compelitive bidding for the following Tender package

(A) “LKE-MCRC-1: - “Maint: cum rate C for Electrical &
Mechanical (E&M) works at 17 elevated stations & Transport
Nagar Depot of U P Metro at Lucknow.”

(B) “UPMRCTR-01: *Outsourcing of manpower for O&M work for

5. | Address of the registered office and principal

i
jsteredOfice: 123, Stock Exchange
m.mm.mmomq

&'mmh;hmpedd

February 14,2020

7. [Estimated date of closute. of insolwncy

August 12,2090

i‘fhn'mm umber d the ¥
|protessional acting as intarim resolution

Vijendsa Bangar
IBBYIFA-DO2/IP-NO0BBA201B-19/1 2205

preventive and corrective maintenance of 25 KV OHE and power
Pradesh Metro Rail Corporation Ltd.”
2. Bid documents can ba purchased between 10:00 Hours fo 17:30 Hours
(ISTron any working day with effective from21.02.2020 to 12.03.2020 from
the office of Uitac P h Metro Rail Corp Lirnited, Lucknow.
5. For further details, please visit UPMRCLwebsite www.upmetrorail.com,
Kumar Keshav, Managing Director|

Jaipur Rajasthan- 302020

(b) Detals of authorizad representatives

(LC No. 00003957 of lodhpur Branchi
Daya Ram Parjapat (Borrower) Balak)
Devi (Co Borrower 1) Pankaj Kumnar
|Co Borrower 2)

19:11-2019/% 13,28,287/-
{Thirteen lakh Twenty Eight
Thousand Two Hundred Eighty
Seven) NPA (01-09-2019)

Prajapto Ka Was, Badala Chowk, Ward
No 13, Jasol Barmer Rajasthan:
334022

b} HotApplcabi

(LC No, 00004813 of Jodhpur Branch)
Sarijay Kurar (Borrower} Rekha
(Co Borrower 1)

19-11-2019/ T 11,29,556/- {Eleven
lakh Twenty Nine Theusand Five
Hundred Fifty Six) NPA {01-10-
2019)

Khasara No 2306/383, Plot No 01,
Devandi Road, Gurudey Nagar Colony,
Gurudev Nagar Siwana Barmer
Rajasthan- 344044

mmummmrmm‘

againstentryNo. 10.

Nolics is hereby given that the National Company Lanw Tribunal has ordared the commancemant ol a
Corparals insolvency Resalution Process of the Mis Aday Inismaiunal Finsec Lid. on Fabiraaty 14
2020

pract on or before March 03, 2020 to fhe Inisrim Resaluiion Profossiorsl & the adaress menkoned

The financial oreditors shal submil their claims with prool by slectionkc means oy, Al oiner cdiors
mmnmmwnw,wmummmmms
o

e heredy calied upon b subm ther hama wilh

(LC No. 00043067 of Jaipur- Mi Road
Branch) Mohammed Akbar Hussain
(Borrower) Sabina Begum (Co
Borrower 1)

15-11-2019/ T 27,92,789/- [Twenty
Seven lakh Ninety Two Thousand
Seven Hundred Eighty Nine) NPA

(01-03-2019)

Fiat No.504, Fifth Floar, Piot No.07
Gurupragya Sumeru"”, green Triveni
Residential Flats Scheme, Villa
Neendar, Sikar Road, Jaipur Jaipur
Rajasthan- 302029

Date: February 21, 2020

Place: Jaipur

: mammmmp-nnosmm-wmﬂ

Sdi-
VIJENNRA BANGAR

{LC No. 00043289 of Jaipur- M| Road
Branch) Peeyush Sahu (Borrower)
Neha Sahu (Ca Borrower 1)

19-11-2019/ T 43,49,779/- (Forty
Three lakh Forty Nine Thousand
Seven Hundred Seventy Nine) NPA
{01-10-2019)

Flat No, 103, 1st Floor, B-block
Gurupragya Sumeru Green Triveni, Vill
Neender Amer, Jalpur Jaipur

Rajasthan- 302018

(LE No. 00016312 of Saipur- Vaishali
Branch) Rohitash Soni (Borrower)

19-11-2019/ T 14,29,130/-
{Fourteen lakh Twenty Nine

Plot No-A-208, Flat No-F-4, First Floor
Vill-{alchandpura Niwaru Road laipur

Sheela Kumari Sonl (Co Borrower 1) Thousand One Hundred Thirty)  [Jaipur Rajasthan- 302012
NPA (01-09-2018)
(LC No. DOC0114S of Kota Branch) 22-11-2019/ T 10,17.585/- (Ten  [Flat No.:143, Wing No: Sanskar
Pawan Kumar Tiwarl {Borrower) Girija Iskh Seventeen Thousand Five | Residenty, Bldg. Near Jhalarapatan
Bal {Co Borrower 1) Hundred Eighty Five) NPA (01-04- [Indare Main Road Plot No.: 143, Purva
2015) Hotel, Jhalarapatan , halawar, Middel

Class, Jhalarapatan Jhalarapatan
Jhalawar Rajasthan;- 326023

(LC No. 00001102 of Kota Branch)

22-11-2018/ ¥ 5,25,789/- (Five lakh

Flat No.:34/1, Block: Na, Na, Wing:

Name of the Borrower(s); Damand Notice Description of secured asset 9. | Addrass and e-mai of the intsim resolution [ 103A, Shyam Anukammpa, O-1, Ashok Marg,
Guarantor(s) Date and Amount With NPA date (immovable property] i Board C-Scheme, Jaipur-302001 (Rajasthan),
nancarvign
(LC No. 00001803 of Bikaner Branch) 19.11-2019/ T 4,57,674/- (Four |Patta No. 250 Mohalla Sutharan YA, Sy =] e T
Pawan Kumar Mahnot (Borrower) lakh Fifty Seven Thousand Stx  |Village Udasar Bikaner Bikaner 10{Address and :;‘“;'e“’h:;‘ "'::m": é—s:néage. Jaimw&ﬂéﬂ:ﬂl“[Rajoslhavﬁ:
Premlata Mahnot (Co Borrower 1) Hundred Seventy Four) NPA (01- |Rajasthan- 334001 et i5asH bangand@gmeil com
Divya Jain (¢ 1) — 09-2019) == 11, Lastdate for submission of claims Wharch 03, 2020
{LC No. 00000332 of Bhiwadi Branch) | 19-11-2018/ ¥ 24,09,172/- {Twenty D-156, 1st Floor Aashiana Bageecha 12| Classes of creditors, 1 any, under ciause [b) of | NotAppiczbls
Sataya Prakash Singh (Borrower) Four lakh Nine Thousand One  |Alwar Bypass Road, Bhiwadi Rajasthan sutr-section [64) of sechon 21, ascertamed by
Pratirma {Co Borrower 1) Hundred Sevanty Tweo) NPA (01-03- [Alwar Rajasthan- 301019 {he intevi ion professional = R e-auction
2019) 13.| Names of Insalvancy Prolassionals iderified fo | Mot Applicable < hitps://bob.auctiontiger.net, for recovery of Ri. €1
— 9 ¢ 17/02/2020 due to the Bank of Baroda, Branch- ]
[LC No. 00042362 of Jaipur- MiRoad | 19-11-2019/ ¥ 3,12,307/- (Theee |F 135 Ist Floor Black F Pad Residency Sctl Nl ireatim ol il g D ot St v Inckaus thouwgh B asness
Branch) Bharat (Borrower] Ashish lakh Twelve Thousand Three [Vl Chak Harbanspura Teh Sanganer | |class( foreach chsss| o e - Shrl Mubarak All /o Shri Ishag Mohal Shri Mohammad
Kumar (Guarantor 1) Hundrad Seven) NPA (01-09-2013) iNr Patrakar Coleny Mansarover Jaiput 14, fa)Relevant Foans and etk s b govinbcae/comions

bt s e beow oo s
De erties

um

1604, & ana, Tehsil- 13, ] s »
Koxa (Raf ) mecsuring 0,28 flsctare in the name of | S04 00k 1230 PM. (With
Mis Suhana Stone industries thiough Rs partners ] unfimited
Sheil Mubarak All /o Shel Ishag Mohammad and Shri S extensions of 5
Mahnmmad M::wsils,fasm:‘;larzja?masrv.imn:;z;w 505440 min each)

- On the East by land of ribant Stane and Shri ; =
Joidhiaj, O the West by Othet Lend, Onthe North by | Note : Plant 2 nachingty alieady
Reiad and Land of Shet jodhral, On the South by ather {sold on 08/11/2019 by bank through
Agriculture Land; Encumbrances - Not known a-guction

supply installations (ASSs & RSSs) (excluding SCADA) of Uttar| _

For detmiled terms and tonditions of the sale, please refer ta the Iinll‘pmid(din

hitps://bob auctiontiger.net, hitps://api.in and nttps:/{www.bankofbarcda.com,

Bank of Baroda, Branich- Keshavpura, Xota (Raj.) Secured Creditor's website.
° AUTHORISED

Place:Kota Date:18.02.2020 OFFICER { Bank of Barods)

assets of the Bank.

Bandhan
Bank

SYMBOLIC POSSESSION NOTICE
This is to inform that GRUH Finance Limited (GRUH) by Order dated 18.08.2019 passed by the National Company Law
Tribunal (NCLT) Ahmedabad Bench and Order dated 27.08.2019 passed by NCLT, Kolkata Bench merged into Bandhan
Bank Limited (the Bank) and the effective date of the merger was 17.10.2019. Therefore, pursuant to the aforesaid
merger, the rights, liabilities, responsibilities and assets of GRUH have become the rights, liabilities, responsibilities and

Regiongl Office : Netaji Marg,
Nr. Mithak ; \
Ellisbridge, Ah H

Phone : +91- { F
CIN: L671 462 27 =T

o
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square kilometres.
According to Murthy, if the
lake is converted intoa conserva-
tion reserve, it can be protected
better and once it comes under
the protection of Forest
Department, any development
can be identified immediately
and its spread can be checked
promptly.

Anofficial of GEER Foundation
of Gujarat asked the panelists
about action that can be taken to
prevent such tragedies in other
parts of the country. To this, one
ofthe panelists and senior veteri-
narian, NVK Ashraf, said that the
spread of Avian Botulism cannot
be predicted and other states can
only learn from the rescue and re-
habilitationeffortsundertakenat
Sambhar Lake,

Another panelist joy Gardner
whowas partof the rescueand re-
habilitationoperations at the Jake
said that the outbreak can be
checked only by being vigilant
and taking timely action if any
suspiciousdeathof birds ina wa-
ter body isnoticed.

Rohit Gangwal, a panelist
whowas alsopart of the rehabii-
itation of the rescued migratory
birds atthe lake, said that the re-
habilitation of the rescued birds
was a huge task, which cost
around Rs 20 lakh.

“One of the major tasks in this
operation was finding food for
these rescued migratory birds as
they eat only worms. We had a
tough time finding food for so
many birds,” Gangwal said.

~ 3

Fom No. URC-2

Advertisement giving notice about
uader Part | of Chagter XX
1o Section 374{b) of the
Act, 2013 and Rule 4{1) of

1. Notioe is hereby given that in pursuance
of sub-section (2) of Section 366 of the
Companies Ad, 2013, an application
has been made that Mis. Shri Balajl
Industries a partnership firm may be.
racistered under Part | of Chanter X of
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